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Year....cieararnannnnasnnns
Lo RY. PPUHEHBRQH sgarGaugtiter/wife of | BUphr NATH. SORE N
Jed...... Fl ..................... . Yyears, belonging to E’IHQRE&TISIQTIVEH 55 EHB”’-

service and presently working as p\GSIﬁTplTMP‘ RbHHl—

gwe hereln below the details of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:

Petalls of movable assets

{Assets in joint name indicating the extent of joint owaership will alse have to be
giver:)

A,

Dependant-1 |

Dependant-1 | Dependant-2
Etc, Name 3™

ol _Name(S) Name sc ~ Name Qo
5 BL [20000/- & Hrosens
mgagm—— il “Rg”ﬁf‘g'ﬁmfﬁ gIvAM | SHUVAM
n inancial |
' | v YuMAR oREN

Sr, Spouse

Mo,

F' Description
(i) | Cash

T

| Institutions And

| Non-Banking
Financial
Companies

i (i) | Bonds, (e J‘ f
Cebentures and .

| Shares in

| companies

L

! {iv} | Other financial
institutions,
NSS, Postal

| Savings, LIC

. Policies, etc

; |f}-ﬂ1"ﬂ|’.‘r’L‘ | i
» s

L T
ELTLUS

206000/~

;o ',

{1505/
Motor Vehicles E
(details of '
' make, etc.)

o

Jeweliery (give |

<}
(v} ‘
detais of

I

| weight and !
| vatue) : i |

l

{vli) | Other assels,
| such as values
i of claims /
intérests

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of lsted companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
o uh’?ﬂ'
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B. Datails of Immovabla assets
[Nete: Properties in joint ownersiip indicating the extent of joint ownersinp will
aiso have Lo be indicated]
‘Sr. | Deseription | "Seif | Spouse
Balin ot s NIy et Wama{S) |
{iy  Agricultural Land ’
Location{s) | :
l - Survey number(s) | qﬁ“;ut : ¥
i | - Extent [Total [+ ol- J,‘.Hﬂ-ﬂdﬂu'ﬂ
| measurement) 't MK
! | -Current market value __r.’_‘"uf 3 S e _1 S 2 R he] Re T L
‘ [} , Non-Agricultural Land | f ',_ I
- Lacation(s) ' i
| - Survey number(s) v M ’
- Extent (Total i | b
measurement) | | ! i
_____ -Current market value | (e SR L e
: iy T Buildings (Commercial | _
| and residential) | !
| Location{s) ! |
| = Survey fdoor i
| number(s) i AN TS S
| - Extent (Total ! !
measurement) | [ ]

Dependant-1 | Dependant-2 | Dependant-3
Mame _ | Hame | __Etc. Nama

- Current market |

I value r - -
(W) | Houses / Apartments, | | 4
! { BYC. ] I | |
| i = Location(s) |
| | - Survey fdoor
i | number{s) = ¥ v
' - Extent (Total

measuremant) I |

r - Current market | [
: | value P e e el i A e e it
] (v) | Others (such as | I |

_Linterest in property) | ) L ! SRS U SRR S

(2) 1 give heren below the details of my labilities / overdues to puplic fnancal
institutions and government dues:-
[Meote ; Please give separate detalls tor each tem)

‘, Sr. | Description | Wame & addressof Bank / | Amount ﬂul:rtmdh'lg as
No. _ Financial Institutions{s) / | on... |
MRECENL: o e R LM
;a] ' {] Loans from ﬂnnlu: T . i ) ! =3 A
' {il}y Loans from financial |
| Uinstitutions 4 b = B iy i T _._]
| (ili) Government Dues: & | .
| {a) dues to departments | ! ¥ '
i dealmg with government i
 accommodation s o G e T
(b) dues to departments I
dealing with supply of ' ¥ i v
; _water - & et g
(c) dues to departments | -‘ |
f dealing with supply of ! | 3 |
| electricity k !

e el — e e—
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(e} Jus to departments
deating with government -
| transport (including
alrcraft and helicopters)
{' ' (F) Other dues, If any

ok ti:}&ués_ to departments | :

| surcharge [Also indicate
| | the assessment year uplo I
' which Income Tax Return ABAPHSETISD
| flled. Give also Permanent |
| Account Number (PAN)] | IS e S )Y |
[(i1) Wealtn Tax [Also - '
Indicate the assessment
year upto which Weaith
Tax return fifed,] ' o l I
{ilr) Sales Tax [Only in
i case of proprietary

| [bwae.as.i__ L LR S

’ (b} (1) Income Tax including

|
| (iv) Property Tax_ ) e Ml

C.  Parsonal Detall

GPF/CPF/PRAN No, :-

Gender - ' [:' [H /F}

Date of Birtn ; ”_I;"![ 9| ol7 119 1L |9 {(DD/MM/YYYY)

Class/Graup 1= r c

|AJB/C)
Cadre i [ o E | ] . ﬂ . “I ’

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service elc.)

Home District i i Bﬂnk.n

I hereby declare that the above details are true to Lhe best of my
knowledge and belief.

Signature RQFPHHE.WM
Name of Employee: .. Ruppu  HEMBRE M

place:.... Pakn Designation:. £ 7¥4 ok Mﬂﬁh‘fw{ ok
Dare"ﬁ]ijh Department:.... Marnshed  Bstanch
Nate: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prascribed format.
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